
 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 08.02.2024 (Thursday) 

CHENNAI BENCH (HYBRID MODE) 

10:30 am 
          Click here to join VC 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and 

        Hon’ble Mr. Ajai Das Mehrotra, Member (Technical) 
 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 

No. 4/2024  

Interim Relief  

IA No. 74/2024  

For Exemption  
IA No. 75 & 76/2024 

 

Rai Bahadur Shree 

Ram and Company Pvt. 

Ltd. & 2 Ors.  

Vs 

Facor Alloys Ltd. & 15 
Ors. 

Mr. Anirudh 

Wadhwa 

 

2 Comp App (AT) (CH) 

(Ins) No. 49/2024 

For Stay 

IA No. 146/2024 

 
 

UCO Bank  

Vs 

Omniedge Futures Pvt. 

Ltd. & Anr.  

 

Mr. Surya Teja Nalla   

3 Comp App (AT) (CH) 

(Ins) No. 23/2024 

Delay in refiling 

IA No. 83/2024 

IA No. 84/2024 
 

 

Munagala Roja Harsha 

Vardhini  

Vs 

Vardhansmart Pvt. Ltd.  
 

Mr. TK Bhaskar   

 

For Maintainability  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

4 Contempt Case (AT) 

No. 5/2023 

in 
CA (AT) (CH) (Ins) No. 

302/2021 

Venkata Sivakumar 

V, Erstwhile 

Liquidator of M/s The 
Jeypore Sugar Co. Ltd 

Vs 

Rajesh Kumar – GM- 

IBBI & 3 Ors.  

 

Venkata Sivakumar V  

 

 

 

 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994


 
 

For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

5 Comp App (AT) (CH) 

(Ins) No. 210/2023      
For Exemption        

IA No. 698/2023     

For Stay        

IA No. 699/2023 

Urgent Listing       

IA No. 700/2023     
To Vacate Stay     

IA No. 1166/2023  

Additional docs     

IA No. 1308/2023 & 

99/2024   
To Adv. Hg.   

IA No. 1377/2023 

 

Attluru Sreenivasulu 

Reddy       
Vs       

A.S. Met Corp Pvt. 

Ltd. & Anr.   

Mr. S Athiban Vijay Mr. Sriram  

Venkatavaradan-  
R1       

Mr. Manjeet Buch 

IRP/R2   

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

6 IA No. 23/2024 

For Stay 
in 

Comp App (AT) (CH) 

(Ins) No. 8/2024   

To dispense with  

IA No. 24/2024 

 

E.M Najeeb Ellias 

Mohammed, Promoter 
of Air Travel 

Enterprises India Ltd.  

Vs  

Union Bank of India 

Ltd. 

 

Ms. Narmada 

Sampath  
Mr. Varun 

Srinivasan 

7 

 

Comp App (AT) (CH) 

(Ins) No.156/2021  

For Condone Delay   

IA No. 315/2021   
For Urgent Hearing  

IA No. 316/2021 

 

Amit Chandrakant 

Vaishnav – 

Shareholder of Mega 

Food Products 
Madras Pvt Ltd.   

Vs   

MD Overseas Ltd. & 

Anr.    

 

WITH 

Mr. K Gaurav Kumar Mr. J. 

Manivannan- R2   

8 Comp App (AT) (CH) 

(Ins) No. 286/2022   

For Stay   

IA No. 601/2022 

 

S Vasudevan   

Vs.  

Amit Chandrakant 

Vaishnav & Anr.   

 

WITH 
 

Mr. AS Arvind Mr. K Gaurav 

Kumar-R1   

Mr. 

Ramasubramania 

m-R2 

9 Comp App (AT) (CH) 

(Ins) No. 291/2022   

For Stay   

IA No. 611/2022 

 

MD Overseas Ltd.   

Vs.   

Amit Chandrakant 

Vaishnav & Anr 

Mr. 

Ramasubramaniam 

Raja   

Mr. K Gaurav 

Kumar, CS- R1  

Mr. Arvind AS- R2 



 
 

10 Comp App (AT) (CH) 

(Ins) No.224/2022  

For Stay   

IA No. 481/2022   
To Vacate   

IA No. 766/2022 

Virigineni Anjaiah, 

Suspended Director, 

M/s Sri Pavana 

Keerthi Hotels India 
Pvt. Ltd.   

Vs   

Pridhvi Asset 

Reconstruction and 

Securitization 
company Ltd. & Anr 

 

Mr. K. Ravindranath Mr. Surya Teja 

Nalla- R1 

11 Comp App (AT) (CH) 

No. 8/2022         

For Condone Delay    

IA No. 67/2022 

Servocraft HR 

Solution Pvt Ltd & 3 

Ors         

Vs         

M G Helen & 3 Ors 
 

Mr. Manuel Anand M/s Gupta & Ravi 

– R1-R3 

 

For Direction 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

12 IA No. 128/2024 

(Adv. Hg.)  

in 

Comp App (AT) (CH) 
(Ins) 90/2022     

IA No. 204/2022    

To dispense with   

IA No. 206/2022 

 

Mr. Sutanu Sinha  

Liquidator of IVRCL 

Ltd. 

Vs    
Life Insurance 

Corporation of India 

Mr. Nithyavendhan K Mr. B Deepak 

Narayanan 

 

For Orders 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 
13 Comp App (AT) (CH) 

(Ins) No. 458/2023 

For Stay   

IA No. 1432/2023  

For Exemption   
IA No. 1433/2023 

 

MK Rajagopalan, 

Resolution Applicant    

Vs   

Radhakrishnan 

Dharmarajan, RP of 
Appu Hotels Ltd. & 2 

Ors. 

 

 

Mr. Santosh Ukkur  

14 Comp App (AT) (CH) 

(Ins) No. 240/2023     
For Exemption        

IA No. 768/2023  

Leave to file        

IA No. 769/2023     

For Stay        

IA No. 770/2023 
 

Raghuram Hume Pipes 

Pvt. Ltd.        
Vs        

Pankaj Dhanuka & 

Anr.                       

 

 

WITH 

Mr. Rahul Balaji Ms. Madhupreetha 

Elango-R1    
Ms. Aparajitha 

Vishwanath- R2 



 
 

15 Comp App (AT) (CH) 

(Ins) No. 241/2023      

For Exemption        

IA No.773/2023  
Leave to file        

IA No. 771/2023     

For Stay        

IA No. 772/2023 

 

Raghuram Hume Pipes 

Pvt. Ltd.         

Vs       

Pankaj Dhanuka & 
Anr. 

Mr. Rahul Balaji Ms. Madhupreetha 

Elango-R1    

Ms. Aparajitha 

Vishwanath- R2 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

16 Comp App (AT) (CH) 

(Ins) No. 449/2023  

Delay in 

representation  

IA No. 1396/2023   
For Exemption   

IA No. 1397/2023   

For Stay  

IA No. 1395/2023 

Directorate of Revenue 

Intelligence Kolkata 

Zonal Unit   

Vs   

P Sriram, Liquidator, 
Bharath Coal 

Chemicals Ltd. & 3 

Ors. 

Mr. Sundareswaran  

17 Comp App (AT) (CH) 

(Ins) No. 228/2022    

For Condone Delay    
IA No. 488/2022    

For Directions    

IA No. 486/2022   

For Stay   

IA No. 487/2022 

M/s. D.J. Laboratories 

Pvt. Ltd.    

Vs  
Kerala Medical Services 

Corporation Pvt. Ltd. 

Mr. Kumarpal R. 

Chopra 

M/s. G. Ananda 

Krishnan 

18 Comp App (AT) (CH) 
(Ins) No.277/2022   

For Stay    

IA No. 594/2022  

Additional docs.     

IA No. 936 & 
963/2022     

To Adv Hg.     

IA No. 208/2023 

 

Regen Infrastructure 
and Services Pvt. Ltd.     

Vs     

Mr. Ebenezar Inbaraj 

erstwhile RP of Regen 

Powertech Pvt. Ltd. & 2 
Ors     

 

WITH 

Mr. B. Dhanaraj Mr. AG 
Sathyanarayana- 

R1    

Ms. J Parimalan- 

R2 & R3 

19 Comp App (AT) (CH) 

(Ins) No.282/2022   

For Stay     
IA No. 599/2022 

Regen Infrastructure 

and Services Pvt. Ltd.     

Vs    
Mr. Ebenezar Inbaraj 

erstwhile RP of Regen 

Powertech Pvt. Ltd. & 2 

Ors 

Mr. B. Dhanaraj Mr. B Thilak 

Narayanan- R1  

Ms. J Parimalan- 
R2 & R3 

20 Comp App (AT) (CH) 

(Ins) No. 363/2022 

Renuka Devi 

Ranagswamy, RP of 
M/s. Regen 

Infrastructure and 

Service Pvt Ltd.    

Vs   

M/s. Regen O&M 

Services Ltd. & 3 Ors. 

Mr. TK Bhaskar Mr. 

Mayan H Jain 

Ms. J Parimalam- 

R2, R3 



 
 

21 Comp App (AT) (CH) 

(Ins) No. 29/2023 

Ebenezar Inbaraj, 

Monitoring Professional 

of Regen Powertech Pvt. 

Ltd.    
Vs 

Madhusudhan Khemka 

& 2 Ors. 

 

Mr. B Thilak 

Narayanan 

Ms. J Parimalam-

R1 & R2    

Ms. Inthu 

Karunakaran- R3 

22 Comp App (AT) (CH) 

(Ins) No. 123/2023    
For Exemption    

IA No. 419 & 

421/2023    

For Stay    

IA No. 420/2023 

 

Omkaram Venkata 

Ramana    
Vs    

Bank of India & Anr. 

Mr. Arjun Suresh Mr. K Bhaskar- R1   

Ms. Sarvani 
Desiraju- R2   

23 Comp App (AT) (CH) 
(Ins) No. 185/2023    

For Stay     

IA No. 589/2023 

Aditya Kedia & Anr.   
Vs     

Southern Power 

Distribution Company 

of Telangana Limited & 

7 Ors.    
 

WITH 

 

Mr. Arun C Mohan Mr. Adithya Reddy 

24 Comp App (AT) (CH) 

(Ins) No. 200/2023    

For Stay     

IA No. 658/2023   
For Direction   

IA No. 826/2023 

Additional docs.  

IA No. 1286/2023 

 

Reactive Metals of India 

Pvt. Ltd. & Anr.    

Vs     

Southern Power 
Distribution Company 

of Telangana Ltd. & 7 

Ors.      

 

WITH 

Mr. Y 

Suryanarayana 

Mr. Adithya Reddy 

25 Comp App (AT) (CH) 
(Ins) No. 228/2023   

For Stay     

IA No. 742/2023     

For Urgent Listing     

IA No. 740/2023 
 

Shiv Ratan Pareek & 
Anr.    

Vs     

Southern Power 

Distribution Company 

of Telangana Ltd.& 7 
Ors. 

 

Mr. D Narendar Naik Mr. Adithya Reddy 

26 Comp App (AT) (CH) 

(Ins) No. 270/2023    

For Stay    

IA No. 838/2023 

Urgent Hearing   
IA No. 837/2023 

 

 

M. Shanmugham     

Vs     

Marappar Textiles 

Private Limited & Anr. 

Mr. Vidhya Shankar Mr. Rahul Balaji- 

R2 

27 Comp App (AT) (CH) 

(Ins) No.388/2023  

For Stay   
IA No. 1179/2023 

Supreme Overseas 

Exports India Pvt. Ltd.   

Vs   
Mr. V Duraisamy & 4 

Ors. 

 

Mr. Bendi Raviteja Mr. D Ebenezar 

Inbaraj- R1, 

Mr. B Thilak 
Narayanan- R4 R5 

 



 
 

For Directions 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

28 IA No. 264/2023   

(To implead)   
In   

Comp App (AT) (CH) 

(Ins) No. 61/2021 

 

 

D.V. Satyanarayana  

Vs   
NV Rama Raju & 5 Ors. 

Mr. R Abdul Mubeen  

29 TA (AT) No. 65/2022  

(CA (AT) (Ins) No. 
977/2019) 

Wipro Limited    

Vs   
Navayuga Infotech Pvt. 

Ltd. 

 

Mr. Gaurav Bahl Mr. Yelamanchili 

Shiva Santosh 
Kumar 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

30 Comp App (AT) (CH) 

No. 73/2023 

Rajeev Satpal 

Lakhanpal     
Vs    

Taashee Linux Services 

Pvt. Ltd. 

 

Mr. M Sameer 

Hussain 

Mr. TVS Kumar 

31 Comp App (AT) (CH) 

No.30/2021    
For Urgent Hearing  

IA No. 345/2021    

For Stay    

IA No. 346/2021 

 

Thirumalai Thirumal 

Nidhi Ltd    
Vs    

S. Hemalatha 

M/s Ganesh & 

Ganesh    

Mr. Sushant M 

32 Comp App (AT) (CH) 

(Ins) No. 60/2021   
For Exemption     

IA No. 135/2021 

Chennai Chengelpet 

Tannery and Footwear 
General Workers Union 

& 4 Ors     

Vs    

Kavitha Surana, 

Liquidator of Forward 
Shoes India Pvt. Ltd. & 

4 Ors.     

 

WITH 

Mr. B Arvind 

Srevatsa    

Mr. S. 

Satyanarayanan- 
R1   

Mr. R Sukumaran- 

R5 

33 Comp App (AT) (CH) 

(Ins) No. 104/2021 

Ganesh Cartons India 

Pvt Ltd. & 3 Ors.     

Vs.     
Kavitha Surana, 

Liquidator of Forward 

Shoes India Pvt. Ltd. & 

Anr.      

 
WITH 

 

Mr. Abhinav 

Parthasarathy   

Mr. S. 

Satyanarayanan- 

R1   
Mr. R Sukumaran- 

R2 



 
 

34 Comp App (AT) (CH) 

(Ins) No.109/2021  

For Stay     

IA No.199/2021 
Seeking Injunction    

IA No. 200/2021    

To dispense with     

IA No. 201/2021     

IA No. 202/2021  
Additional docs    

IA No. 641/2022 

 

Muhamad Yavar Dhala     

Vs   

Kavitha Surana & 2 

Ors. 

Ms. Tanya Kapoor Mr. S. 

Satyanarayanan- 

R1   

Mr. MS 
Viswanathan- R2 

Mr. R Sukumaran- 

R3 

35 TA (AT) No. 138/2021    

(CA (AT) (Ins) 

No.1239/2019 

Kartik Kalevar & 14 

Ors.       

Vs      

M/s. Metrocorp 
Infrastructure Limited 

Mr. Mithun 

Shashank 

Mr. Mani Bhadra 

Jain 

36 Comp App (AT) (CH) 

(Ins) No. 58/2022    

For Stay     

IA No. 116/2022    

For Exemption     
IA No.118/2022   

Leave to file      

IA No. 566/2022 

Ashique 

Ponnamparambath    

Vs      

BMW India Pvt Ltd & 

Anr.     

Mr. S Eshwar Mr. Diwakar 

Maheshwari- R1 

37 Comp App. (AT) (CH) 

(Ins) No. 220/2022    

IA No. 476,542,918 & 

1095/2022    

State Bank of India  

Vs  

P. Mohanraj & 5 Ors. 

Mr. Vipin Warrier Mr. TK Bhaskar- 

R1 – R3  

Mr. Rohan K 

George- R4  
Mr. S Sathish- R6 

 

38 Comp App (AT) (CH) 

(Ins) No. 250/2022 

Global Coal Ventures 

Pvt. Ltd   

Vs S.Rajendran 

RP/Head - Monitoring 
Committee In the 

matter of M/s. Empee 

Distilleries Ltd & Anr. 

Mr. K. Gaurav 

Kumar 

Ms. M Savitha 

Devi- R1   

Mr. Avinash 

Krishnan Ravi-R2 

39 Comp App (AT) (CH) 

(Ins) No. 251/2022    

For Exemption   
IA No 528/2022 

 

Eera Investments    

Vs    

M/s MR Pro Tech Pvt 
Ltd   

Mr. Avinash 

Krishnan Ravi 

 

40 Comp App (AT) (CH) 

(Ins) No. 382/2022     

To Dispense with    

IA No. 898/2022 

 

Decan Mining  

Syndicate Pvt. Ltd.     

Vs       

Shivadutt Bannanje & 

Anr. 

Mr. Ramasubrama 

niam Raja    

Mr. Anant  

Merathia- R1     

Mr. Thriyambak J  

Kannan- R2     

41 Comp App (AT) (CH) 
(Ins) No. 395/2022    

For Stay    

IA No. 943/2022   

To Adv. Hg.    

IA No. 1100/2022 

Naveen Kumar 
Moparthy, Member of 

the Suspended Board 

Fastlane Information 

Technologies Pvt Ltd  

Vs    
Ingram Micro India Pvt 

Ltd & Anr. 

Mr.Y Suryanarayana Mr. K Ramesh  
M/s Ramalingam 

& Associates- R1  

M/s Mano 

Ranjani- R2 



 
 

42 Comp App (AT) (CH) 

(Ins) No. 397/2022     

For Stay      

IA No. 947/2022 
Vacate the Stay   

IA No. 926/2023 

Kokku Prabhu Venkata 

Anjani Kumar      

Vs      

Shriram City Union 
Finance Ltd & Anr 

M/s Ramalingam & 

Associates   

Mr.P.Elaiyarajkumar 

Mr. Rajasekar Rao 

Salvaji- R1 

43 Comp App (AT) (CH) 

(Ins) No. 103/2023    

For Stay    

IA No. 373/2023    
For Exemption    

IA No. 374/2023 

Vacate stay   

IA No. 801/2023 

A Krishna Reddy 

Suspended Managing 

Director of AKR 

Construction Ltd.   
Vs    

SREI Equipment 

Finance Ltd. & Anr. 

Mr. Avinash 

Krishnan Ravi 

Mr. Anant 

Merathia- R1    

Mr. VVSN Raju- R2 

 

02:00 pm 
(After rising of Court-III) 

 

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and 

               Hon’ble Mr. Ajai Das Mehrotra, Member (Technical) 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 
(Ins) No. 229/2023  

For Exemption   

IA No. 745/2023  

For Stay   

IA No. 746/2023   

To implead   
IA No. 821/2023  

For Amendment  

IA No. 45/2024 

G. Yoganand 
Suspended Director of 

Manjeera 

Constructions Ltd   

Vs   

Catalyst Trusteeship 

Limited & Anr.    
 

 

WITH 

Mr. Avinash 
Krishnan Ravi 

M/s Tatva Legal 
Mr. Sanjay 

Kishore- R1   

Mr. Rohan 

Rajasekaran- R2 

2 Comp App (AT) (CH) 

(Ins) No. 232/2023 

For Exemption   
IA No. 749/2023  

For Stay  

IA No. 750/2023  

To implead  

IA No. 820/2023  

For Amendment  
IA No. 46/2024 

G. Yoganand 

Suspended Director of 

Manjeera Retail 
Holdings Pvt. Ltd  

 Vs   

Catalyst Trusteeship 

Ltd. & Anr. 

Mr. Avinash 

Krishnan Ravi   

M/s Tatva Legal 

Mr. Sanjay 

Kishore- R1   
Mr. Rohan 

Rajasekaran- R2 

3 Res App No. 03/2023 

in 

CA (AT) (CH) (Ins) No. 

204/2023 

For Stay 
IA No. 667/2023 

Leave to file 

IA No. 666/2023 

Delay in re-filing 

IA No. 665/2023 

P. Jayagovind  

Vs 

Bijoy Prabhakaran 

Pulipara & 2 Ors 

Mr. Dinesh R 

Shenoy 

 

 

 



 
 

Copy to: 

By the order of Hon’ble Member (Judicial) 

 Chennai Bench 
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